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'Development or 1IateQ'Ite 'lowaa under 
the 0apUa& Zone Deve1O)n1leM Pia 

'153. Sbri Bal Rat MaIlhot: 
ShrI O. P. TYa&1: 
8br1 T. P. S~  

Will the Minister of Works, HOD sing 
and Supply be pleased to state: 

(a) whether it is a fact that Chief 
Ministers of Haryana and Uttar Pra-
desh have objected to the plan of 
development of satellite towns in the 
respective States under the Capital 
Zone Development Plan; and 

(b) if so, whether Government pro-
pose to modify the Delhi Master Plan 
to meet the needs of the new situat-
'tion? 

The DepUty Minister in the Minis-
try of Works, Rousing :and SUPply 
'(Shri Iqbal Singh): (a) No. 

(b) Does not arise. 

·Civlc Amenities in Old and New 
Areas of Delhi 

~ Shri Bal Raj Madhok: 
Shri O. P. Tya.gi: 
Shri T. p, Shah: 

Will the Minister of Works. Housing 
and Supply be pleased to state: 

(a) whether it is a fact that popu-
lation in outlying areas of Delhi dotted 
with colonies for displaced persons 
from Pakistan is growing fast whUe 
the population of the old city of Delhi 
:is aetually on the decline because 
of exodus of rich people to llew colo-
Dies; 

(b) whether it is also a fact that 
development expenditure in outlying 
colonies is disproportionately IGW as 
a result of which they do not have 
minimum civic amenities even; pnd 

(e) if so, the steps which I~

ment propose to take to redress ~~ 
imbalance in the development of CIVIC 
amenities in the old and. new areas 
of Delhi? 

The De.-, MiDWer In the MIDIs-
try. 01 Worb. ROIlSina' IUld 811PP171 
(Shri Iqbal 81qh): (a) to (e). The 
information is being collected and 
will be laid on the Table of the Sabha 
in due course. 

Shortare of MediClDes In Jmphal 

7855. Shrl M. Melhaebadra: Will 
the Minister of Realth ami FamIlY 
Planlling be pleased to state: 

(a) whether the Civil Hospital at 
Imphal and the dispensaries in the 
di1ferent parts of Manipur are in 
acute shortage of medicines; 

(b) if so, the reasons therefor; and 

(c) the amount sanctioned by Gov-
ernment for medicines during 1966-67 
and 1967-68? 

The Deputy Minister ia the Minis-
try of Health and Family Planlling 
(Shrl B. S. Murthy): (a) No. 

(b) Does not arise. 

(c) The budget provision made for 
the Union Territory of Manipur 
during the years 1966-67 and 1967-68 
is as follows:-

1966-67 
1967-68 

Rs. 3,61,600 
Rs. 3,14,900 

The actual expenditure on medicines 
during 1966-67 was Rs. 3,58,000. 

Funds for MedIcal Education anti 
. Traininc In Manlpur 

7856. Shri M. Meghachandra: Will 
the Minister of Realth lUiel Family 
PlUIIiIa&" be pleased to stah': 

(a) the total amount granted to 
the Government of Manipur fOr the 
Centrally sponsored scheme under the 
Head "Medical Education and Train-
ing" during 1966-67 and 1967-68; nnd 

(b) the manner in whICh the 
amount was utilised during 1060-67? 

The Depoty MiDlster III the MlidS-
trY of IIeal.tIl ant! FamII7' ~ ....... 
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(Shri B. S. Murthy): (a) Provision for 
schemes of Medical Education and 
Training for the years 19R6-G7 and 
1967-68 was made in the Manipur 
budget itself as a non-Plan item. The 
figures of provision made are as 
follows:-

1966-67 Rs. 40,200 
1967-68 Rs. 46,900 

No separate grants were made by the 
Ministry of Health and Family Plan-
ning. 

(b) Information regarding the man-
ner in which the provision for 1966-67 
was utilised is being ascertained and 
will be placed on the table of the 
House in due course. 
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